223 Re. flood situation

[Shri Syed Nizam-ud-Din]

your seat. Your can discuss it with the
Chairman in his chamber. Now please
take your seat.
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REVERENCE TO THE SERIOUS
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(Time bell rings.)

TdR VICE-CHAIRMAN  (SHRI
SYAED NIZAM-UD-DIN) : Please take
your seat,
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THE VICE-CHAIRMAN  (SHRI
SYED NIZAM-UD-DIN) : Please uk
your seat now.
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STATEMENT BY MINISTER-
PAYMENT OF BONUS

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR AND
PARLIAMENTARY AFFAIRS (Dr.
RAM KRIPAL SINHA) : Sir, with your
permission I have to make the following
statement.

The demand for restoration of the mini-
mum bonus which workers enjoyed be-
ore the Emergency came up as a natural
consequence of the demand to right the
wrongs of the Emergency, and it was
decided in August last year to restore the
minimum bonus of 8-33 per cent for the
accounting year 1976 subject to the
provisions of the Payment of Bonus Act
which empowered Government to protect
marginal and sick units. Since then
requests have been received from various
quarters for amendment of the Payment of
Bonus Act, 1965 in certain respects.
These include restoration of the original
provisions of Section 34, deletion
altogether of Section 34 making the 1977
amendment a permanent feature of the
Act, extension of the Act to new areas and
changes in the formula for computation of
bonus. Some proposals have also been
made to consider conversion of a part of
the bonus or the whole of retirement
benefits, unemployment benefits, and the
like. It is the intention of the Government
to study these proposals closely and to
have consultations with the interests
concerned before introducing permanent
changes in the Act. Meanwhile, in view of
the onset of the festival season it has been
decided that the status qua should be
maintained for one more year.
Accordingly steps are being taken to
continue the pattern of bonus payment
prescribed in the Amendment Act of
'977> namely, 8-33 per cent minimum
bonus regardless of profit, to be paid for
the accounting year commencing on any
day in' the year 1977.



